
CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI
Customs, Service Tax & Anti Dumping Branch

Weekly Statement of dispatch of order from 21/05/2018 to 25/05/2018
S.No Appeal No Application No Order No Order reed. date Dt. Of order

From Secy of sent to CR
President/VP /
Members

Final Orders

ST/52488/2014- FO/ST/A/51738/2018 22/05/2018
1 CU[DB] 23/05/2018

ST/55950/2014- FO/5T/A/51753/2018 22/05/2018
2 CU[DB]

23/05/2018

5T/50694/2014- FO/5T/A/51735/2018 22/05/2018
3 CU[DB]

23/05/2018

5T/55951/2014- FO/5T/A/51754/2018 22/05/2018
4 CU[DB]

23/05/2018

5T/60676/2013- FO/5T/A/51739- 22/05/2018
5 CU[DB] 51740/2018 23/05/2018

5T/52858/2014- FO/5T/A/51737/2018 22/05/2018
6 CU[DB]

23/05/2018

5T/51385/2014- FO/5T/A/51797/2018 22/05/2018
7 CU[DB]

23/05/2018

ST/'J0488/2014- FO/5T/A/51734/2018 22/05/2018
8 CU[DB]

23/05/2018

9
ST/506/2012-CU[DB] FO/5T/A/51736/2018 22/05/2018 23/05/2018

5T/54143/2014- FO/5T/A/51767- 22/05/2018
10 CU[DB] 51768/2018 23/05/2018

11
C/50754/2018-CU[DB] FO/C/A/51744/2018 22/05/2018 23/05/2018

..--

12
C/54969/2014-CU [DB] FO/C/A/51772-51779/2018 22/05/2018 23/05/2018

--

7 Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-mote



CUSTOM, EXCISE & SERVICETAX APPELLATE TRIBUNAL, NEW DELLHI
Customs, Service Tax & Anti Dumping Branch

Weekly Statement of dispatch of order from 28/05/2018 to 01/06/2018
S.No Appeal No Application No Order No Order reed. Dt. Of

date From order
Secyof sent to
President/VP/ CR

Members

FINAL ORDER

1 ----2 ~
3

......... NIL ~ r--
4 -------5 --
Stay Order

1 ----2 ---------3 ----. NIL i"______
4 ----r-----_ -5

Misc. Orders ST;:

1 -----2 -- NIL +-----__-
3 -
Interim Order

1 ----2 ----. NIL

3

-/
DEPUTYREGISTRAR
CUSTOMSBRANCHS

CUSTOM, EXCISE& SERVICETAX APPELLATE TRIBUNAL, NEW DELLHI
Customs, Service Tax & Anti Dumping Branch


